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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 01.06.2017
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Ms. Monica Nanda, PCS for the company petition Advocate Sri R.P.

Agarwal for the respondent company J.P. Associates Ltd.

At the request of counsel / PCS for the parties, the matter be listed

for final hearing on rejoinder on 07.07.2017.

Order Date: 01.06.2017 4l - :
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(H.P. CHATURVEDI, MEMBER (Judicial))



